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Shri Saptarshi Garg,

Joint Registrar (Vigilance),

Gauhati High Cout,
Guwahati.

From

To,

Sub:-

Shri Dhrupad Kashyap Das,

District & Sesslons Judge,

Cachar, Silchar.

Dated Guwahati, the

Station leave permission.

.+ l"

?< Auoust.2023.4'.

Ref:- Your letter No. JCD.I/18/2314984 dtd. 22.08.2023.

Sir,

With reference to the above, I am directed to inform you that your

prayer for transit leave on 24.08.2023 and 25.08.2023 for going to Guwahata

to attend the programme and on 27,OA,2O23 and 28,08.2023 for returning

back to the station, alongwith station leave permission, from the morning

of 24.08.2023 tall the morning of 29.08.2023, has been granted. Further, the

next senior most ludicial officer at the station will remain in charge of your Cout and

office in your absence.

Yours faithfully,

94-
IT.REGISTRAR ffIGIIINCE)

Memo NO.HC.VrI-205/2013 11 I '16 lA, dated / 75 - OB- L3
Copy to:

/ The Project Manager, Gauhati High Court.
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